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“3, So far as respondent no. 11 is concemed, response has been filed today stating 

that there is a possibility of availability of adequate water in the forthcoming of 

Kumbh Mela and during Magh Mela. In the report, it is stated that in the previous 08 

years at the time of Kumbh and Magh Mela, minimum water level of river Yamuna at 

the upstream of Sangam has been measured as 72.07 meter but the report does not 

mention the quantity of water which is received in the river in terms of cusec meters. 

4. Learned Counsel appearing for respondent no. 11 seeks time to file a fresh report 

covering all the relevant aspects including the above aspects.” 
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Annex -1V 

SECRECY UNDERTAKING 

X Hame in tull with designation) do hereby 
undertake o ublde by Ihu lolk)wmg condnhuns in respect of the Hydio-meleorological Dala 
supplied. 

1. The hydio-meleorological Dala Perdining 10 .......cc.cv.cvevuieiaereeeierseeesissiseesssenesaennes 
(Name of Sub Basins for which dala Is required) of klvor systems  collocled 
BEOR 25 v 0 Organizalion  of  Central  Watar 
Comnnsslon wllh relerence lo letter llo ................................................ Dated 
............................. will be used shiclly for the said official puipose tor which the dola has 
been asked lor. 

OR 

| have diready inlimaled to the Cenlral Water Commission Ihal we have enguged 

M/S (Name of the 

consullant) a National/an Intemational consvitani for carying oul the studies and dala will 
be handed over fo them for the pupose. | understand thal | will be held responsible for 

passing the dala o olher agencies (Other than consullanls) even it il is passed by our 
consullants. 

3. The dala will not be published withou! the prior permission. The released classified dala shail 
nof be reproduced in any report/publication/Detailed Project Repor! (DPR), etc. Only tesult 

of analysis and inferences diawn thereof should be published. The conlribution of CWC shall 
be dully acknowledged in the DPR/Report/Publication. 

4. The dala shall be used for the specilic purpose only lor which the approval of the 

compelent authotily has been accorded. 

5. Cenlral Water Commission will not be held responsible for any inlerence drawn based on 
Ihese dala. 

6. Subsequent to release of dala, if we deploy any other National/Inlernational consullanls for 

cairying oul studies relened in my dala request form, | will 1ake prior permission flom Cenlrcl 
Water Commission for liansfer of data lo them. 

7. lunderstond that any bireach of underlaking may invite civil liabllity. 

Signature of the Officer 
of the Rank of Chiel Engineer/General Manager/Head of Deparlment/ 

Managing Director or equivalent 

Mame In full with Designation: 

Home of the Depatlmen! 

Address of the Ollice A 

ALONG WITH OFFICE SEAL
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